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 SHRI  B.R.  BHAGAT  (Sitamarhi):
 I  do  not  understand  why  the  Hon.
 Members  are  objecting  to  the  discus-
 sion  on  this  matter....-..

 SHRI  BAPUSAHEB’  PARULE-
 KAR:  We  are  on  the  point  of  proce-
 «ure.

 SHRI  B.R.  BHAGAT:  I  am  coming
 to  that.  It  has  been  admitted  in  a
 <orrect  manner.  The  motion  was
 tabled.  It  was  put  in  the  Bulletin  and
 then  it  is  the  discretion  of  the  Chair...

 SOME  HON.  MEMBERS:  No,
 No.

 SHRI  K.P.  UNNIKRISHNAN:
 Read  the  rules.

 SHRI  B.R.  BHAGAT:  I  have  read
 the  rules.  My  point  about  the  rules
 of  procedure  is  that  this  matter  is

 ‘coming  before  the  House  tomorrow.
 The  House  is  the  ultimate  matter.  [f
 it  does  not  want,  it  can  reject  it.  ।८
 is  the  House  that  can  reject  ८.  (उन
 terruption).

 SHRI  NIREN  GHOSH:  (Dum
 Dum):  It  is  not  before  the  House.
 (Intterruptior)

 SHRI  B.R.  BHAGAT:  Please  hear
 me.  (Jnterruption).

 SHRI  BAPUSAHEB  PARULE-
 ‘KAR:  There  are  certain  important
 matters  and  you  are  giving  priority  to
 this  thing.  (/nterruption).

 SHRI
 ‘This  cannot  be  done.

 JYOIIRIMOY  BOSU:
 Cnterruption)

 श्री  रास  विलास  पासवान :  मैने  आपसे

 आग्रह किया  कि  जिस  ढंग से  बी०  To  सी०

 को  डिफाइ  किया  जा  रहा  है...
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 MR.  SPEAKER:  No  point  of
 order.

 श्री  राम  विलास  पासबान  :  अगर  इस

 तरह से  होगा  तो  भ्राप  बी०  ए  सी०से से
 हमारा  रिजिगनेदान  ले  लीजिए  (व्यवधान)
 इसके  विरोध  में  हम  सदन  का  बहिष्कार
 करते  हैं  ।

 (Shri  Ram  Vilas  Paswan  and  some
 other  Hon,  Members  then  left  the
 House).

 (interruptions)

 12-30  HRS.

 PAPERS  LAID  ON  1HE  TABLE
 Notification  under  Essential  Commo-

 dities  Act

 THE  MINISTER  OF  STATE  IN
 THE  MINISTRY  OF  PETROLEUM,
 CHEMICALS  AND  FERTILISERS
 (SHRt  DALBIR  SINGH)  ON
 BEHALF  SHRI  P.C.  SETHI,
 MINISTER  OF  PrTROLEUM,
 CHEMICALS  AND  FERTILISERS
 I  beg  to  lay  on  the  ‘able  a
 copy  of  the  Paraffin  Wax
 (Sepply,  Distribution  and  ।  Price
 fixation)  (Second  Amendment)
 Order,  1981.0  (Hindi  8  English
 versions)  published  in  Noufication
 No.  GSR  317  (L)  in  Gazette  of  India
 dated  the  30th  April,  1981,  uncer  sub-
 section  (6)  of  section  3  of  the  Essential
 Commodities  Act,  1955.0  (Placed  in
 Library.  See  No.  L1-2505/81)

 Sixth  Five-Year  Plan,  1980-85

 THE  MINISIER  OF  PLANNING
 AND  LABOUR  (SHRI  NARAYAN
 DATT  1  IWARD):  I  beg  to  lay  on  the
 Table  a  copy  of  the  ‘Sixth  Five  Year
 Plan—1980-85’  (Hindiand  English
 versions).

 (Placed  in  Library.  See  No.  LI-
 2506/81).


